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INSPECTION REPORT OF UTTAR PRADESH POLLUTION CONTROL BOARD (UPPCB) OF (1) 
M/S UPPER DOAB SUGAR MILLS, SHAMLI, UP & (2) M/S SHAMLI DISTILLERY & CHEMICAL 
WORKS, SHAMLI, UP IN COMPLIANCE TO HON’BLE NGT ORDER DATED 05.08.2022 IN THE 
MATTER OF MANISH JAIN Vs UNION OF INDIA & ANR. (ORIGINAL APPLICATION  
NO. 141/2022) 
============================================================================= 
 
1.0 BACKGROUND : 
 

 In reference to the grievance aroused by Mr. Manish Jain that Respondent No. 5 M/s 
Upper Doab Sugar Mills Ltd. Shamli and Respondent No. 6 M/s Shamli Distillery & 
Chemical Works Shamli are running Sugar & Distillery units in Shamli respectively in 
violation of Environmental Norms and causing Air & Water pollution adversely affecting 
the health of the residents of the locality and surrounding areas of District Shamli. 
    In the above matter of Manish Jain Vs Union of India & Anr. (O.A No. 
141/2022), the Hon’ble NGT Vide order dated 28.02.2022 sought a factual and action 
taken report from the UPPCB and District Administration with reference to the violation 
alleged in Grievance of the applicant in said application. In continuation joint committee 
visited M/s Upper Doab Sugar Mills Shamli and Shamli Distillery & Chemical Works 
Shamli on dated 31.03.2022 and submitted joint inspection report before Hon'ble 
Tribunal on dated 01.07.2022.  
   In continuation to the above report, Hon;ble NGT vide order dated 05.08.2022 
issued directions to the State PCB to look into the matter of compliance by both the 
industries with the consent conditions regarding disposal of Fly Ash as per CPCB 
guidelines, coverage of minimum 33% of the land on which industry is established with 
plantation of suitable species and compliance with recommendation made by the joint 
committee in its report.     

2.0 ORDERS PASSED BY THE HON’BLE NGT ON 05.08.2022 
 

The Hon’ble NGT directed on 05.08.2022 the following:  
 

"4.  We have gone through the report. In its report, the Joint Committee has not specifically 
mentioned about compliance by the Project Proponents with the consent conditions. The State 
PCB is directed to look into the matter of compliance by both the industries with the consent 
conditions particularly conditions regarding (i) disposal of fly ash as per CPCB guidelines, (ii) 
coverage of minimum 33 percent of the land on which the industry is established with 
plantation of suitable species and (iii) compliance with recommendations made by the Joint 
Committee in its report and take appropriate remedial action as required by law after notice to 
the Project Proponents and by following due process of law and submit Action Taken Report 
before this Tribunal within two months by E-mail at judicial-ngt@gov.in preferably in the form of 
searchable PDF/OCR Supported PDF and not in the form of Image PDF." 
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3.0 INSPECTION OF M/s UPPER DOAB SUGAR MILLS, SHAMLI, UP BY UPPCB 
 

In compliance to said orders of the Hon'ble NGT dated 05.08.2022, Officers of Regional Office 
UPPCB Muzaffarnagar visited the industries – (i) M/s Shamli Distillery & Chemical Works 
(Distillery Unit), Shamli, UP &  (ii)  M/s Upper Doab Sugar Mills (Sugar Unit), Shamli, UP & its 
surrounding areas on 25.10.2022. 
The Sugar Unit i.e. M/s Upper Doab Sugar Mills, Shamli, UP was found Non-operational during 
the visit due to Off Season. The Sugar Mill and its surrounding area was inspected by the 
officials & details are as follows : 

Details about M/s Upper Doab Sugar Mills, Shamli, UP : 

1. Date of Inspection: 25.10.2022 

2. Name of the unit with complete postal 
address 

M/ s Upper Doab Sugar Mills, Shamli  
(A Unit of Sir Shadi Lal Enterprises Ltd, 
Shamli-247776, Uttar Pradesh) 

3. Spatial Co-ordinates 
Latitude and longitude (in Decimal format 
only) 

Latitude -29°26’32.57”N Longitude-
77°18’51.15”E 

4. Standalone/ integrated (with co- 
generation) 
Sugar/ sugar refinery 

Sugar Unit 

5. Year of commissioning 1933 

6. License capacity of sugar Mill (TCD) 6250 TCD 

7. Average actual crush rate (TCD) Presently unit is not operation due to off 
season and data can be verified after 
commencement of Production.   

8. Consent status & its Validity with date 
1- Air Consent 

 
2- Water consent 

 
 

C.  Hazardous Waste Authorization 

 
a) Air Consent valid up to 31.12.2023 

(Annexure-1). 
b) Water consent valid up to 

31.12.2023 (Annexure-2). 
c) The Hazardous Waste 

Authorization is valid upto 
26.07.2023 (Annexure-3). 

9. NOC from UPGWD & its Validity with 
date (Expired/Applied for renewal/First 
time applied/Never applied) 

The unit has NOC from Ground Water 
Department for all  5  tubewells  are valid 
upto 15.08.2026 (Annexure-4). 

10. Started crushing in season 2022-23 Presently unit is not operation due to off 
season 
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Stopped crushing in last season 2021- 22 16.05.2022 (As per RT-8C)  

11. Operational status during visit Not Operational due to Off Season  

12. Name of contact person Designation 

Sh. Vinay Sharma  Manager (EHS)  

Information pertaining to Water Pollution 
 

13. Sources of fresh water 

a. Bore well Total Bore wells are 05 no. 

b . Flow meter Installation at wells Yes 

c. Any Logbook maintained Yes 

14. NOC from UPGWD & its Validity with 
date (Expired/Applied for renewal/First 
time applied/Never applied) 

The unit has NOC from Ground Water 
Department for all  5  tubewells  are valid 
upto 15.08.2026 (Annexure-5). 

15. Fresh water consumption (KLD)  

a. Sugar plant From July 2022 to September 2022, Avg 
1335 KL/Month (As per logbook data).  b. Residential etc. 

c. Total fresh water Consumption (m3/ 
hr) 

d. Log book maintained (Yes/ No) If any, 
details to be collected 

Yes 

16. Waste water (effluent generation 
(KLD) 

 

a.  Industrial  Presently unit is not operational due to off 
season.  

b.   Domestic  31 KLD (Approx.)  

c.   Total  Effluent Generation  31 KLD (Approx.) 

17. Schematic diagram of ETP Receiving Tank> Oil Separator > Rori bed 
Filter> Chemical dosing tank> Zigzag pits> 
Aeration tank> Secondary clarifier> Dual 
media filters > Final 
treated effluent. 

Treatment capacity of ETP (KLD) 1600 KLD 

18. Storage of treated Effluent  

a.  No. & size of lagoons No. of lagoon= 01, 
Size= 19000 m3 (as reported by Unit) 
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b.  Retention time 15 days as per sugar charter 

   c.  Mode of disposal (route to reach  
      Ganga) 

Treated effluent is given to nearby farmers 
through pipeline and used for irrigation. 

19. Sludge Handling Process:  

a.  Sludge Drying Process 06 no. sludge drying bed available for 
drying process 

b.  Final Disposal of Sludge Sludge after drying is used as  manure for 
green belt. 

c. Whether mechanical sludge handling 
system installed 

Filter press is not installed 

 
Information pertaining to Air Pollution 

20. Source of Air Pollution Boiler  
1- 38 TPH (01 No.) 
2- 25 TPH (02 Nos.)  
3- 25 TPH (01 No.)  
4- 25 TPH (01 No.)  

21. Details of fuel and its consumption Bagasse 1500 MT/Day  

22. Details of Air Pollution Control Systems 
and  
Stack detail 

1. Wet Scrubber with 35 M. high stack 
from ground level  

2. Wet Scrubber with 35 M. high 
common stack from ground level  

3. Wet Scrubber with 35 M. high stack 
from ground level  

4. Wet Scrubber with 35 M. high stack 
from ground level  

23. Status of APCS Not Operational due to off season  

24. Quality of emission being emitted through 
stack   

Presently unit is not operational due to off 
season. 

25. Any Hazardous Substances (Yes/No), if 
yes, give details. (Quantity & way of 
Disposal) 

Yes, 
Way of Disposal: lubricant/  used  oil is 
mixed with bagasse & burnt in boiler and 
partly used for lubrication in hand trollies, 
gear, elevators, bailing M/c etc.  
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Compliance Status of industry regarding Hon'ble NGT order dated 05.08.2022 in reference of 
Fly Ash disposal  
 

26. Fly Ash Details  Fly ash generated from June 2022 to August 2022 :-  
During visit industry provided the details of Fly Ash disposal from 
June 2022 to August 2022. As per the information, generated fly 
ash is being disposed through local vendors for filling in road 
construction. (Annexure-6) 
Mode of Transportation (covered/not covered): - Through 
Covered Tractor Trolleys.   
Mode of disposal :- Industry has fly ash yard approx. 4.15 Acre. 
At the time of Inspection almost all the fly ash has been 
transported to local vendors for road construction. Industry didn't 
submit the records regarding the specific areas where fly ash is 
being finally disposed off.  
Land with specific Khasra no details where ash is being 
disposed :-  
Industry has fly ash yard approx. 4.15 Acre. At the time of 
Inspection almost all the fly ash has been transported to local 
vendors for road construction. 
Measures taken to prevent air pollution in and around the 
land filling areas :- 
At the time of inspection 12 feet high boundary wall around the 
yard and manual water sprinkling system found in the ash yard 
to prevent fugitive emission. Further, it is advised that unit shall 
ensure dense plantation along with boundary wall with 3 fold 
green cover at boundary and automatic water sprinkling system 
to mitigate fugitive emission due to high wind. So, same 
directions is being issued by Regional Office vide office letter no. 
957/OA-141/Manish Jain/Shamli/2022 dated 28.10.2022 to 
industry (Annexure-7).   

 
Compliance Status of sugar industry regarding Hon'ble NGT order dated 05.08.2022 in 
reference of recommendation made by Joint Committee on inspection date 31.03.2022 On the 
basis of recommendation mentioned in inspection report, directions issued to industry vide 
office letter no. 369/OA-143/2022/Manish Jain/2022 dated 02.07.2022 
 

27. Details of Joint Committee Recommendation 

 S.N.  Recommendation  Compliance Status  

1. The Unit shall install a Sewage In compliance, industry vide letter dated 
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Treatment Plant (STP) of 100 
KLD capacity as per proposal 
within 03 months for the 
treatment of domestic 
wastewater generated from the 
residential and industrial area.  

08.07.2022 intimated that STP of 100 KLD 
capacity will be installed within Three months. 
Till date unit not installed STP for Domestic 
Sewage Treatment. Hence, in reference of 
not complying the joint committee directions, 
Environmental Compensation of Rs. 30,000/- 
per day from the date 03.10.2022 till the 
installation of STP may be imposed against 
the unit.     

 2. The Unit shall ensure safe 
transportation and storage of 
bagasse and fly ash, so that 
can avoid any fugitive 
emission of bagasse and fly 
ash dust particles.   

As per the information provided by the 
industry, fly ash and bagasse is being 
transported through covered vehicles to avoid 
any fugitive emission. Photographs for the 
same is annexed as (Annexure-8) 
Industry didn't submit the records regarding 
the specific areas where fly ash is being 
finally disposed off. 

3. Unit shall ensure the provisions 
of Water (Prevention & Control of 
Pollution) Act 1974 as amended 
and Air (Prevention & Control of 
Pollution) Act 1981 as amended.  

Industry has submitted the pointwise 
compliance report of Water and Air consent 
orders which is being attached as 
(Annexure-9) 

 
Compliance Status of both industries regarding Hon'ble NGT order dated 05.08.2022 in 
reference of 33% of Plantation on which unit is established   
 

28. Details of Plantation  1. Area of Industries  
(a) Sugar Unit  : 66920.80 sqm.  
(b) Distillery Unit : 25368.40 sqm. 
(c) Total Area of both Industries :  136026.50 sqm.    

2. (a) Total Green Area :  43737.30 sqm. (Site Plan with Green 
Area marked is attached as Annexure –10.   

As both sugar and distillery units have total area 136026.50 
sqm. and total green area 43737.30 sqm. which is Approx. 33% 
as mentioned in Water and Air Consent Orders. Hence, both the 
units are complying in reference of 33% of Plantation on which 
units are established. 
It is recommended that units shall ensure to develop green belt 
near/around the most dust prone areas in the premises i.e. truck 
movement area, bagasse yard and distillery unit boundary wall 
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towards the road side etc.  
 
Observations: 

1. Industry found non-operational due to off season.  
2. Industry didn't comply the directions of joint committee recommendations for installation of 100 

KLD capacity STP within three months.  
3. Industry complying in reference of 33% of plantation on which industry is established. Unit didn't  

develop green belt near/around the most dust prone areas in the premises i.e. truck movement 
area, bagasse yard and distillery unit boundary wall towards the road side etc. 

4. Unit didn't dense plantation in ash yard along with boundary wall/3 fold green cover at boundary 
and automatic water sprinkling system to mitigate fugitive emission due to high wind.  

  
Recommendations/Conclusion :  

1. On the basis of observations made by inspecting officers of UPPCB, Industry has been found 
non-complying in reference of STP installation as per the directions issued under Water 
(Prevention and Control of Pollution) Act 1974 as amended. Hence, show cause notice may be 
issue under section 33(A) of Water (Prevention and Control of Pollution) Act 1974 as amended 
along with Environmental Compensation of Rs. 30,000/- per day from 03.10.2022 till the 
compliance has been achieved by the industry. In continuation show cause notice has been 
issued to industry vide H.O. UPPCB Lucknow Letter No. H83587/C-3/Jal/262/2022 dated 
01.11.2022 (Annexure-11). 

2. Industry shall ensure to comply the directions issued by Regional Office Letter No. 957/OA-
141/Manish Jain/Shamli/2022 dated 28.10.2022 regarding Fly Ash and Bagasse storage, 
transportation and disposal for the next crushing season.  

3. Industry shall ensure to develop green belt near/around the most dust prone areas in the 
premises i.e. truck movement area, bagasse yard and distillery unit boundary wall towards the 
road side etc. 

 
4.0 INSPECTION OF M/s SHAMLL DISTILLERY & CHEMICAL WOFKS, (DISTILLERY) 

SHAMLI, UTTAR PRADESH BY OFFICIALS OF REGIONAL OFFICE, UPPCB, 
MUZAFFARNAGAR  

 
M/s Shamli Distillery & Chemical Works’, Shamli, UP is engaged in the manufacturing of 
ENA/Rectified  Spirit/Absolute Alcohol by  using  from Molasses as raw material. The installed 
production capacity of the Unit is 100 KLD. 

 
During the visit on 25.10.2022, the unit was found non-operational due to unavailability of Fuel 
(Bagasse). For the same, industry letter dated 22.10.2022 is attached. (Annexure-12)  
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Details about M/s Shamli Distillery & Chemical Works, Shamli  
 

General information : 

1. Name of the unit and Address M/s Shamll Distillery & Chemical Works, 
Shamli-247776, Uttar Pradesh 

2. Spatial Co-ordinates (lat. & long.) Lat:29.450758 , Lon:77.315212 
3. Name of the Contact person- 

Designation 
Sh. Vinay Sharma, Manager (EHS)  
 

4. Year of Commissioning 1945 
5. Sector Distillery 
6. Production capacity 100 KLPD 
7. Status of consents & Authorization 

(validity/ applied) 
Air Consent: valid up to 31-12-2023 
(Annexure-13) 
Water Consent: Valid up to 31-12-2023 
(Annexure-14) 
HW Authorization:  Valid up to 28-01-2027 
(Annexure-15) 

8. Environmental display board at 
the entrance gate (Yes/No) 

Yes 

9. Water Supply Source No. of bore 
wells 
Water Consumption (KLD) (with 
details of water meters Installed) 
Logbook maintained: (Y/N)  
UPGWD Permission Obtained: 
(Y/N) 

Bore wells 02 nos. 
About 700 KLD (as reported) 

 
Water meter installed Yes, 
 
Yes, valid upto 17.12.2026 for 02 Nos. 
Borewells  (Annexure-16) 

10. Waste water generation (KLD) : The spent-wash generation is about 750 KLD 
(Average). 

11. Details of ETP Plant Spent-wash being generated from process, 
concentrated in MEE (2 Nos.,  one  of  22 KL/Hr 
and another one  is  30  KL/Hr Capacity) and the 
MEE  Concentrate  was being sent to slope fired 
boiler. MEE Condensate, Cooling tower blow 
down and boiler blow down treated in 
Condensate Polishing Unit (CPU). CPU 
comprises  of mixing tank (1100 M3), Anaerobic 
Reactor (5200 M3), Lamella Clarifier (14  M3), 
Aeration Tank (3000 M3), Clarifier (170 M3), 
Holding Tank (1100 M3), R.O. Plant (59 
M3/Hr). 
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12. Sources of Air Pollution (Boiler detail) 1. 14 TPH Bagasse fired boiler (Not in use)   
2. 36 TPH Slope boiler  

Type of fuel/s used with consumption 
and Stack details With APCD 

  Fuel used in 36 TPH Slope and Bagasse 
Fuel consumption 180 MT/day- Slope, 

170 MT/day- Bagasse 
Stack height & 
Diameter 

72 Mt, 2.5 Mt dia. 

APCD attached Bag filter  
13. Details of OCEMS installation The flow-meter installed at spent-wash and MEE 

Concentrate line. OCEMS (emission) for PM   
emission   monitoring   from   the   boiler. Stack      
and      provided      connectivity      to CPCB/ 
UPPCB. 

14. Type & Quantity of waste 
generated 

Boiler ash:15 TPD 

15. Facility of Storage/Disposal   Boiler ash: Being sold to potash manufacturer 
 
 
Compliance Status of industry regarding Hon'ble NGT order dated 05.08.2022 in reference of 
Fly Ash disposal  
 

16. Fly Ash Details  Fly ash generated from June 2022 to August 2022 :-  
During visit industry didn't provide the details of Slop Ash 
generation and disposal. Industry submitted sell order for Slop 
Ash of M/s Ganpati Enterprises, Vishvakarma Nagar, Budhana 
Road, Shamli. Sell order is attached as Annexure-17. 
Mode of Transportation (covered/not covered): - Through 
Covered vehicles.   
Mode of disposal :- Unit selling slop ash to M/s. Ganpati 
Enterprises, Vishvakarma Nagar, Budhana Road, Shamli with 
agreement valid upto 30.06.2023.  
Measures taken to prevent air pollution  
Slop ash being transported to M/s. Ganpati Enterprises, 
Vishvakarma Nagar, Budhana Road, Shamli in covered 
vehicles which is utilized in unit for Potash Manufacturing.   
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Compliance Status of Distillery industry regarding Hon'ble NGT order dated 05.08.2022 in 
reference of recommendation made by Joint Committee on inspection date 31.03.2022. On the 
basis of recommendation mentioned in inspection report, directions issued to industry vide 
office letter no. 368/OA-143/2022/Manish Jain/2022 dated 02.07.2022 
 

17. Details of Joint Committee Recommendation 

 S.N.  Recommendation  Compliance Status  

1. The distillery unit shall ensure 
to maintain ZLD as per the 
charter notified by CPCB.  

During previous inspection on dated 02.07.2022 
unit found non-complying with reference to ZLD 
conditions as per the charter notified by CPCB, 
due to which show cause notice was issued to the 
industry vide H.O. letter dated 15.07.2022 
(Annexure-18).  In continuation, on the basis of 
representation of the industry dated 26.07.2022 
(Annexure-19), re-inspection being done on dated 
11.10.2022. On the basis of inspection report, 
recommendation for imposing Environmental 
Compensation of Rs. 6.60 Lac and revocation of 
show cause notice issued on dated 15.07.2022 
has been sent to H.O. Lucknow vide office letter 
dated 14.10.2022. At the time of present 
inspection, unit found non-operational.  

2. The Distillery unit shall ensure 
that the storage capacity of the 
lagoon/tank for MEE 
concentrated spent wash shall 
not exceed 07 days equivalent 
of production in case of 
incineration boiler as per the 
UPPCB consent conditions.   

Found complying at the time of inspection.  

3. The distillery unit shall not 
store bagasse in open place in 
the boiler section.  

Found complying at the time of inspection. 

4. The distillery unit shall ensure 
the provisions of Water 
(Pollution Prevention & 
Control) Act 1974 as amended 
and Air (Prevention & Control 
of Pollution) Act 1981 as 
amended.   

Industry has submitted the pointwise compliance 
report of Water and Air consent orders which is 
being attached as Annexure-20. 
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Compliance Status of both industries regarding Hon'ble NGT order dated 05.08.2022 in 
reference of 33% of Plantation on which unit is established   
 

18. Details of Plantation  1. Area of Industries  
(a) Sugar Unit  : 66920.80 sqm.  
(b) Distillery Unit : 25368.40 sqm. 
(c) Total Area of both Industries :  136026.50 sqm.    

2. (a) Total Green Area :  43737.30 sqm. (Site Plan with Green 
Area marked is attached as Annexure-21. 

As both sugar and distillery units have total area 136026.50 
sqm. and total green area 43737.30 sqm. which is Approx. 33% 
as mentioned in Water and Air Consent Orders. Hence, both the 
units are complying in reference of 33% of Plantation on which 
units are established. 
It is recommended that units shall ensure to develop green belt 
near/around the most dust prone areas in the premises i.e. truck 
movement area, bagasse yard and distillery unit boundary wall 
towards the road side etc. For the same directions is being 
issued by Regional Office vide office letter no. 958/OA-
141/Manish Jain/Shamli/2022 dated 28.10.2022 to industry 
(Annexure-22).     

 
Observations: 

1. Industry found non-operational due to non-availability of Fuel (Bagasse).  
2. Industry complying in reference of 33% of plantation on which industry is established. Unit didn't 

develop green belt near/around the most dust prone areas in the premises i.e. truck movement 
area, bagasse yard and distillery unit boundary wall towards the road side etc. 

3. Industry didn't submit the details of slop ash generation and disposal.  
4. Show cause notice against the industry is effective for the violation of ZLD conditions.  

  
Recommendations/Conclusion :  

1. The unit shall ensure to maintain ZLD as per the charter notified by CPCB. 
2. Unit shall ensure to develop green belt near/around the most dust prone areas in the premises 

i.e. truck movement area, bagasse yard and distillery unit boundary wall towards the road side 
etc.  

3. Industry shall ensure to comply the directions of UPPCB, Head Office, Lucknow regarding 
imposition of Environmental Compensation and others in reference of Regional Office letter 
dated 14.10.2022. 

4. Industry shall ensure to submit the details of slop ash generation and disposal. 
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Photographs of Inspection of M/s Upper Doab Sugar Mill, Shamli 
 

      
 
 

     
 
 

 
 



 

Photographs of Inspection of M/s Shamli Distillery & Chemical Works, Shamli 
 

        
 

        
 






















































































































































